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IN THE CENTRAL ADiINI STRATI yE TRIBUNAL HYDERABAD BENCH AT •  HYDEPJBAD. 

O.A.NO. 388/92Y 
Date of Order: 19-6-92.' 

Between; 

MJppa Rao 	 Applicant. 

The General Manager, Telecom, 
Andbra Pradesh, Trtvani Complex, Hyderabad. C 

TelecommunicatiOn District Manager. 
Vi s&thapatham. V isakhapatnarfl 01st. r 
The Collector, visaithapatnam, 

visa]chapatnarn Dist. r 
Respothents. C 

For the Applicant : Mr. Ramabrabmam, Advocate 
For the Respondents Mr.M.JaganfflOhan Reddy, Addl.CGSC for R.1 and 2. 

Mr. D.?anduranga Reddy, Spebial Counsel for A.P.c-ovt.1  for R.3. 

COPAM: 
THE HON.'aE Mk.P.C.JAIN MEI'iBER(AEtIN.) 

AND 

THE HON'BLE MR.T.CHANDRASEIc{AR REDUI S. MEMBER(JUDL)( 

The Tribunal made the following Order:- 	- 

Mr. Ramabrabmam, 'for yie applicant, .Mr.M.Jaganmohafl 

Reddy, for'the respondents 1 and 2Ir.D Panduranga Reddy, for 

the Respondent N0.3 are present and heard. 

O.A. is rejected as not pressed.r 

istrar 

To 
The General Manager, Telecom. A.P. 

Triveni complex, Hyderabad. 

The Telecommunication 01st. ganager, 
visakhapatham, visaichapatnam Dist.0 

The Collector, Visakhapflnalfl, visa]thapatham Dist.t 
One, copy to Mr. P.Ramabrahmam, Advocate, Humaynnagar, H d-457 r. 
One copy to I'lr.M.Jaganmohafl Reddy, hdcll.CGSC.CAT.HYd. 
One copy to,M.D.Panduranga Reddy, 8pl.ounse1 for A.P.GOVt. cAT.Hyd. 

One spare copy.(" 	 / 
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IN THE CEiflRAL ADiVIINISTRATIVE TRIk 
BIJNAL HYDERABAD BENCH. 

THE t-JC>: 3LEjp. 

THE HOt! BLE 

AND 	 - 

C THE HON' BLE 	 REDIYI 
IQER(j) 

THE HOFJ'EJLE ./c.J. ROY : MEfrJBER(J1 

Dated: k -ç -1992 

ORDER /JtLW4tC 

F . 

.O.A.No, 

a 

pv m. 

Admi½ted and interim directions 
issud• 

A11owd 

Dispo d of v..ith directions 

smissed 

as withdrawn 

DisTISsled for tefault. 

M.A .Orered/Reiected..f '  

No ordnr as to costs. 
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